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SHRI S. V. RAMASWAMY: They are not 
paper instructions, Sir; they are much more 
serious than that; crime is a serious affair; it 
affects the safety of persons travelling in the 
trains and we are not taking it lightly. As a 
matter of fact we do have conferences and 
meetings, with the Inspectors-General of 

Police and other State officers in order to see 
that the crime is put down. 

SHHI DEOKINANDAN NARAYAN: It is 
admitted by the hon. Minister that the crimes 
are increasing. May I know, Sir, the break-up 

according to the Classes, that is, I Class, II 
Class and III Class, which will indicate in 
which Classes more thefts take place, what 

sort of thefts they are whether it is by the same 
group of thieves or whether there is any league 

amongst them? 

SHRI S. V. RAMASWAMY: I have merely 
submitted that there is a slight increase, not a 

huge increase but a slight increase, and 
crimes do not occur according to any 

classification, nor are they confined to I 
Class, II Class, etc. 

SHRI DEOKINANDAN NARAYAN: I 
never said, break-up Classwise   .   -  . 

MR. CHAIRMAN; If you have such a 
break-up please give the figures, and if you 

have not got them, say so. 

SHRI S. V. RAMASWAMY: I have not got 
them. 

SHRI A. D. MANI: Will the hon. Minister 
be able to tell, the House the number of cases 

which have been registered following the 
crimes committed on running trains? At least 
they could get this information and it must 'be 

available, the number of cases registered in 
courts of law. 

SHRI S. V. RAMASWAMY; I am sorry I 
have not got them, Sir. If the hon. Member 
puts a separate question, I shall try to gather 

the information. 

FIXATION OF PRICES OP FOODGRAINS 

•67. SHRI M. C. SHAH: Will the Minister 
of FOOD AND AGRICULTURE be pleased to 

state: 

(a) whether the Government of India 
have decided to fix the prices; of essentia] 

foodgrains; 

(b) if so, what main factors will be taken 
into consideration in arriving, at the prices; 

and 

(c) whether the farm out-put cost 
will be taken into consideration as 

the main basis? 

THE MINISTER OF STATE IN THE-
MINISTRY OF FOOD AND AGRICULTURE 

(SHRI A. M. THOMAS) : (a) Government of 
India have already fixed minimum support 
prices for wheat and jowar and procurement 
prices for rice which serve as support prices 

for rice. 

(b) and (c) Several factors, such-as, levels 
of wholesale prices of not only the commodity 

concerned but also the competing crops, 
changes in farm harvest prices, trends in the 
cost of production as shown by the available 

data, etc., are taken into consideration in 
fixing the support prices. 

SHRI M. C. SHAH: May I know, Sir, 
whether these prices are common throughout 

the country, or do they differ State-wise? 

SHRI A. M. THOMAS: They differ State-
wise depending on the quality of rice as far as 
rice is concerned. But with regard to wheat, it 
is uniform throughout the country. Common 
white variety is Rs. 37-51 per quintal. Red 
wheat is Rs. 34-83 per quintal, and superior 

farm varieties Rs. 40*19 per quintal. 

SHRI M. C. SHAH: May I know, Sir, 
whether the Government announce these 

prices before the season? 
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SHRI A. M. THOMAS: Yes, Sir, they are so 
announced; in fact, the ;n-nouncement of 
wheat prices is that they would stand for 

about two or three years. 
 

SHRI M. C. SHAH: I would like to know 
whether in fixing the prices the Government 
have considered the point of incentives to the 

farmers for higher production. 

SHRI A. M. THOMAS: The cost of 
production has also been taken into 

consideration but, Sir, we are row proposing 
to make studies on certain aspects, namely, 
collection of data on the extra costs incurred 

by the producers in undertaking improved 
agricultural practices in order to secure 

Increased production and the price level at 
which the increased production so secured 

would substantially compensate and act as an 
inducement for the introduction of improved 
p faeces, so that the aspect which has been 
mentioned by the hon. Member has been 

borne in mind. 

SHRI I, K. GUJRAL: Is the hon. Minister 
aware that because of the prices that he has 
fixed the farmers, particularly in Punjab, are 

increasingly shifting from production of 
wheat and other cereals to cash crops? 

SHRI A. M. THOMAS; In fact there is that 
trend. We want also the cash crops which are 
in short supply and for which the diversion 

has been made. 

SHRI SITARAM JAIPURIA: IS it a fact that 
the State Government officials had an 

informal meeting with the Food Minister 
whereat they asked for his consent to make 

profits while supplying wheat and other 
foodgrains from their surplus States to deficit 
States, and whether, while fixing these prices, 
the profits of the surplus State Governments 

have also been calculated and taken into 
consideration or whether they have been 
asked to supply them at their cost price? 

SHRI A. M. THOMAS: There is no 
question of any profit in this matter. As far as 
wheat and jowar are concerned, they are the 
minimum prices. As far as rice is concerned, 

it is the procurement price. The prices of 
wheat and jowar are the minimum support 
prices. In fact our difficulty is even to get 
these commodities at the prices that have 

been fixed, because the open market prices 
are much higher than these prices. In fact 
there is no question of any profit being 

realised by any state Government. 

SHRI G. MURAHARI: IS it not a fact that 
there are always differences in prices between 
two harvests, that there are fluctuations in the 
foodgrain prices? The farmer, when he sells 
his foodgrains, he has to sell them at a much 
lower price. Then the middle men buy and 

stock all the foodgrains and raise their prices 
after a few months. So, what steps does the 

Government propose to take to see that there 
is a uniform price level throughout the year? 

SHRI A. M. THOMAS: Our present 
difficulty is that there are lower market 

arrivals. As a matter of fact the prices are still 
very high. We realise that between the post-

harvest period and the season there is a 
considerable difference in prices, which has to 
be bridged as far as possible. In principle, Sir, 

we have accepted that there should be a 
maximum price, but enforcement of that 

maximum price depends upon the machinery 
which each State Government has got. In fact 
we have asked the State Governments to se+ 
up the necessary machinery. We have also 

promised them that we will also share part of 
the burden for putting up that machinery, and 
after putting up that machinery this principle 
of maximum price would be put into effect. 

SHRI P. L. KUREEL URF TALIB: What 
steps have Government taken to eliminate the 
middle men who are mainly responsible for 

the rise in prices of foodgrains? 
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SHRI A. M. THOMAS: We will not be in a 
position to eliminate the trade altogether. In 
fact, the trade, as a class, serves as a s>ort of 

middle men between the producer and the 
consumer, but as far as possible we want to 
reduce the number of middle men and under 

the recent Foodgrains Dealers Licensing 
Order of this year we have advised the various 

State Governments that, within the same 
mandi, it will be desirable that a wholesaler 

can sell only to another retailer, not to another 
wholesaler, so that our attempt also is 

gradually to eliminate a number of middle 
men operating between the producer and the 

consumer. 

FOODGRAIN   PRICES 

„ J" SHRI SITARAM JAIPURIA; b    \SHRI 
A. M. TARIQ: 

Will the Minister of FOOD AND 
AGRICULTURE be pleased to state: 

(a) whether Government are aware that 
foodgrain prices are soaring high In the 

country, particularly in Delhi; and 

(b) if so, the steps taken by Government 
to stabilise the prices of foodgrains? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND AGRICULTURE 
(SHRI A. M. THOMAS): (a) No, Sir. The All-
India index numbers of wholesale prices of 

wheat and gram have declined in recent 
weeks; the prices of rice have also remained 

steady in most States. As regards Delhi, 
wholesale prices of wheat and gram have 
declined in recent weeks, those of rice and 

jowar have been generally steady and that of 
bajra has risen. 

tThe question was actually asked on the 
floor of the House by Shri Sitaram Jaipuria. 

(b) The more important of the steps taken 
to keep foodgrain prices in check are as 

follows: — 

(i) Wheat Zones have been created and 
the movement of wheat and wheat 
product* from one zone to another 

has been prohibited; 

(ii) Licensing control on wholesale 
dealers is being tightened up and 

made more effective: 

(iii> Distribution of foodgrains through 
fair price shops has been stepped 

up; 

(iv) Forward trading in foodgrains is 
completely banned, and selective 
control on bank advances against 

stocks of food-grains is being 
suitably adjusted from time to time 

in consultation with the Reserve 
Bank of India; and 

(v) The roller flour mills have been asked 
to draw the maximum possible 

supplies °* wheat from the Central 
stocks and work to their maximum 

capacity to meet adequately the 
requirements of the areas served by 

them. 

SHRI SITARAM JAIPURIA; While noting 
the steps mentioned by the hon. Minister may 

I ask whether it Is also a fact that the 
Government of India is proposing to build up 
an enforcement machinery to keep the prices 

stable? If so, will the hon. Minister be pleased 
to give the details of the proposed machinery? 

SHRI A. M. THOMAS: I have already 
indicated that the State Governments have 

been asked to set up the necessary machinery 
in order to tighten up the control on the trade 

and to enforce the various regulatory 
measures. 


